
S. NO. APPEAL NO. FINAL ORDER DA TE OF ORDER DATE ON
NO.lMISC ORDER NO. RECEIVED FROM WHICH ORDER

THE PS TO HON'BLE SENT FOR
PRESIDENT DISPATCH
IMEMBERS

FINAL ORDER NO.
1 STIS296512019 F.015047712025 21-04-2025 25-04-2025
2 ST170612011&108612011 F.0150480-5048112025 21-04-2025 25-04-2025

3 STI247312012 F.015048212025 21-04-2025 25-04-2025
4 STIS071912018 F.015049012025 21-04-2025 25-04-2025
5 STIS072212019 F.015049112025 21-04-2025 25-04-2025
6 STI5230212019 F.015049312025 21-04-2025 25-04-2025
7 STIS286512019 F.015049412025 21-04-2025 25-04-2025
8 STISOO2912023 F.015049512025 21-04-2025 25-04-2025
9 STI5348612018 F.015049812025 21-04-2025 25-04-2025
10 STI5190112019 F.015050012025 21-04-2025 25-04-2025

MISCORDER
1 STIS099412021 M.015027812025 21-04-2025 25-04-2025
2 STIS222412019 M.015036812025 21-04-2025 25-04-2025
3 STI5259712019 M.015036912025 21-04-2025 25-04-2025
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DEPUTY REGISTRAR

Customs, Service Tax & Anti Dumping Branch
WEEKL Y DISPATCH STATEMENT
FROM 21-04-2025 TO 25-04-2025

uploaded in PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.IAct may download these orders from CESTATwebsite.
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